
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO, HC. VII-48 120L7 I3396/A

Shri Saptarshi Garg,
Jt. Registra r (Vigila nce),
Gauhati High Court,
Guwahati.

Shri Biswa,;it Chakraborty,
Speclal Judge,
CBI,Assam,
Addl, Court No.II,
Chandmarr, Guwahati- 1. t

Daled cLWahalr, tne pf April,2023.

Station leave permission and Withdrawal of restricted holiday.

From

To,

Sub:-

Ref:- Your Letter No. SPL/CBIi Add I -Il I 143 I 2022 I 705, dated 19.04.2023

Sir,
Wrth referencc to the above, I am directed to inform you that your prayer for

station leave permission from the morning ol 22.04.2023 till the morning of

24,04.2023 alongwith withdrawal of restricted holiday on 19.04.2O23, has been

gra nted.

Yours faithfully,

9dl.
]T. RE R VI ILANCE

Memo NO. Hc.vtt-48120t7 13395/A. dated

Copy to
The Project [4anaqer, Gauhati Hiqh Cou(

) Ql- o4-?eL1
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